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[®T. §. RO/BBSR/11011/326A/0D/2024-25/708/PKD/07/241/2025/3D]
ag FHE™, ATew

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2731(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5229(E) Dated:17/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for Construction of Mahendra Tanaya Bridge on NH-326A in the stretch of land at
Km. 92.25 in the district of GAJAPATI in the state of ODISHA

And whereas the substance of the said notification has been published in “The statement ” dated 25/12/2025 ,
“The Samaj” dated 25/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
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specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH326A in the stretch
of land for Construction of Mahendra Tanaya Bridge at Km. 92.25 in the district of GAJAPATI in the

state of ODISHA.

State: ODISHA

||District: GAJAPATI

SI. No.

Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

L1 2

|Taluk: Paralakhemundi

|Village: Upallada

1 2376/2863

Private

BILLA DOFASALI 1

0.0024282

Konchada Sankara
Rao Son of
Konchada
Adinarayana

2 451

Government

NAYANAJORI

0.0089033

Government of
Odisha

3 452

Government

Rasta

0.0097127

Government of
Odisha

4 479

Government

NAYANAJORI

0.0076892

Government of
Odisha

5 480/2518

Government

NAYANAJORI

0.0068798

Government of
Odisha

6 489

Private

BILLA DOFASALI 1

0.0259004

Konchada Dandasi,
Konchada Savaraya
S/o Konchada
Chinnodu

7 489/1975

Private

BILLA DOFASALI 1

0.0101174

Konchada Apparao,
Konchada Mohan
Rao S/o Konchada
Sabaraya

8 498

Private

BILLA DOFASALI 1

0.1023877

Balla Satyanarayana,
Balla Apparao, Balla
Syamsundar Rao,
Balla Dhanunjay
Rao S/o Balla
Linganna

9 500/2504

Private

BILLA DOFASALI 1

0.0186159

Simanchala Achary,
Tarini Narayana Rao
S/o Tarini Apparao,
Tarini Vanajakshi
W/o Bighneswara
Rao, Lakoji Kavya,
Ponduru Jayasudha
D/o Bighneswara
Rao, Medipakala
Rani D/o M Bairagi

10 501

Government

NAYANAJORI

0.096722

Government of
QOdisha
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11 502 Government |[Rasta 0.1598543(|Government of
Odisha
12 503 Government  [[NAYANAJORI 0.0857952(|Government of
Odisha
13 504/1 Private BARSHADHAR 0.0076892|(Balla Apparao S/o
DOFASALI 1 Balla Karianna
14 504/2 Private BARSHADHAR 0.0036423|[Konchada Chinnaya
DOFASALI 1 S/o Konchada Peda
Ramanna
15 504/2368 Private BARSHADHAR 0.0036423||Bhaskar Lenka S/o
DOFASALI 1 Kamana Lenka
16 504/3 Private BARSHADHAR 0.0076892(|Korada Sundaramma
DOFASALI 1 w/o Korada
Gopinath
17 504/5/1 Private BARSHADHAR 0.0076892(|Varanasi
DOFASALI 1LI Narayanamma W/o
Varanasi Sankar Rao
18 505/2930 Private BARSHADHAR 0.0230676||Tarini Triveni W/o
DOFASALI 1 Tarini Kantarao,
Tarini Charan S/o
Tarini Kantarao
19 515 Private Barshdhara Dafasali 1 0.0242817||Tarini Narayana Rao
S/o Tarini Apparao
20 515/2927 Private BARSHADHAR 0.0040469||Tarini Simanchalam
DOFASALI 1 Achary S/o Tarini
Apparao
21 515/2928 Private BARSHADHAR 0.0040469||Tarini Vanajakshi
DOFASALI 1 ‘W/o Tarini
Bighneswara Rao,
Lakkoji Kavya,
Ponduru Sudha S/o
Tarini Bighneswara
Rao
22 515/2966 Private GHARABARI 0.0040469||Tarini Narayana Rao
S/o Tarini Apparao
23 516 Private BARSHADHAR 0.0178066||Tarini Triveni W/o
DOFASALI 1 Tarini Kantarao,
Tarini Charan
Kumar S/o Tarini
Kantarao
24 517 Private GHARABARI 0.0056657||Guna Damayanti,
Guna Jayaram, Guna
Ramesh, Guna
Venkata Rao S/o
Guna Ramarao,
Guna Aparao S/o
Guna Simadrinaidu
25 518 Private BARSHADHAR 0.043707||Guna Damayanti,
DOFASALI 1 Guna Jayaram, Guna
Ramesh, Guna
Venkata Rao S/o
Guna Ramarao,
Guna Aparao S/o
Guna Simadrinaidu
6 521 |[Private IBILLA DOFASALI 1| 0.0117361/[Balla Satvanaravana, |
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Balla Apparao, Balla
Syamsundar Rao,
Balla Dhanunjay
Rao S/o Balla
Linganna

27

522

Private

BILLA DOFASALI 1

0.0097127

Tarini Bhaskar Rao
Achary S/o Appana
Achary

28

523

Private

BILLA DOFASALI 1

0.0242817

Balla Jeevanbabu,
Balla Sunil Kumar
S/o0 Balla Mohan
Rao

Village: Tottagumuda

29

551

Government

Rasta

0.0121408

Government of
Odisha

30

552

Government

Rasta

0.011979

Government of
Odisha

31

553

Government

Rasta

0.0080939

Government of
Odisha

32

554

Government

NAYANAJORI

0.0040469

Government of
Odisha

33

562

Government

Rasta

0.0032376

Government of
Odisha

34

563

Government

NAYANAJORI

0.0076892

Government of
Odisha

35

564

Private

BILLA DOFASALI 1

0.0797248

Karri Ramesh Babu
S/o Karri Mohan
Rao

36

565/861

Government

Rasta

0.0076892

Government of
Odisha

37

567

Private

BILLA DOFASALI 1

0.0159854

Karri Kameswara
Rao S/o Karri
Mallesu

38

568

Private

BILLA DOFASALI 1

0.1375961

Palakonda Bhalu S/o
Palakonda Taudu

39

569

Private

BILLA DOFASALI 1

0.0279239

Karri Ramesh Babu
S/o Karri Mohan
Rao

40

580

Private

BILLA DOFASALI 1

0.0097127

Bomali Suriga S/o
Bomali Erusha

41

581

Private

BARSHADHAR 1

0.0202347

Krishna Palakonda
S/o Taudu
Palakonda

42

582

Private

BILLA DOFASALI 1

0.0687981

Kancharana
Sanmukha S/o
Kancharana
Madhusudan,
Kancharana Susila
W/o Kancharana
Madhusudan,
Kancharana
Leelabati, Paila
Kumari D/o Paila
Madhusudan
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43 583

Private

BILLA DOFASALI 1

0.2298665

Konnu Ramaya S/o
Konnu Mallana

44 585

Private

BILLA DOFASALI 1

0.0178066

Kancharana
Laxmiprasad S/o
Kancharana
Joganaikulu

45 612

Government

CANAL

0.0157831

Government of
Odisha

46 613

Private

BILLA DOFASALI 1

0.0878187

Meta Erakanna S/o
Meta Krishnamma

47 613/862

Government

CANAL

0.0161878

Government of
Odisha

48 614

Private

BILLA DOFASALI 1

0.0716309

Hanumantu Mohan
Rao S/o0 Hanumantu
Janaki Ramaya

49 614/863

Government

Canal

0.0117361

Government of
Odisha

50 615

Private

BILLA DOFASALI 1

0.0566572

Karri Venkatramana
Murty S/o Prakash
Rao Naidu

51 615/1209

Private

BILLA DOFASALI 1

0.0522056

KV Jagannath Tara
Prasad S/o Subbarao
Naidu

52 625

Private

BILLA DOFASALI 1

0.0242817

Kancharana
Saptagiri S/o
Kancharana
Jagannaikulu

53 626

Private

BILLA DOFASALI 1

0.0687981

Karri Ramakrishna
S/o Karri Bairagi
Naidu

54 627

Private

Bilodofasali-1

0.092675

Karri Chilakaya
Naidu S/o Karri
Bairagi Naidu

55 628

Private

Bilodofasali-1

0.1254553

Panchanana Padhy
S/o Krupasindhu
Padhy

56 629

Private

Bilodofasali-1

0.001983

Karri Prabhakar Rao,
Karri Jayaram S/o
Karri Venkat Rao

57 635

Government

Danda

0.0254958

Government of
QOdisha

58 674

Private

BILLA DOFASALI 1

0.0157831

Kancharana Kuresh
S/o Kancharana
Narayana

59 677

Private

PADAR2

0.0157831

Konna
Kurmanaikulu,
Konna Dallana S/o
Konna Appana

60 678

Private

BILLA DOFASALI 1

0.0598948

Kancharana Kuresh
S/o Kancharana
Narayana

61 679

Private

BILLA DOFASALI 1

0.0716309

Karri Bhimarao S/o
Karri Palesu

l62 ll680

|[Private

|IBILLA DOFASALI 1|

0.2096317l[Sitaram Swamy Biie |
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Marfat Karri
Chilakaya Naidu S/o
Karri Bairagi Naidu

63 680/826

Private

PADAR 2

0.01983

Karri Ramesh Babu
S/o Karri Mohan
Rao

64 681

Private

Padar 1

0.0797248

Kena Chakrapani
S/o Kena
Joganaikulu

65 682

Private

Padar 1

0.0797248

Karri Janardhan S/o
Karri Mallesu

66 682/1074

Private

PADAR 1

0.0465399

Karri Rajulu S/o
Karri Mallesu

67 683

Private

PADAR 1

0.1205989

Karri Ramesh Babu
S/o Karri Mohan
Rao

68 684

Private

Padar 1

0.1299069

Konna Dalanna S/o
Konna Appana

69 685

Private

Padar 1

0.0647511

Paisa Chiranjeevulu
S/o Paisa
Laxminarayana

70 690

Private

PADAR 1

0.01983

Karri Ramalingam,
Karri Janakirao,
Paila Kamalamma,
Anepu Devikumari
S/o/D/o Karri Polaya
Naidu

71 691

Private

PADAR 1

0.0036423

Karri Bairagi Naidu
S/o Karri
Ramakrishna Naidu

72 822

Government

Nadi

0.2428167

Government of
Odisha

73 829/864

Government

Mahendratanaya
Canal

0.0059895

Government of
Odisha

Village: Machamara

74 119

Private

BILLA DOFASALI 1

0.0202347

Trilangi Ramarao
S/o Trilangi Jogulu

75 120

Private

BILO DOFASALI 1

0.0700121

Sanapala Rama Rao
S/o Sanapala Bairagi

76 121

Private

BILO DOFASALI 1

0.0267098

Sanapala Dasarath
S/o Sanapala
Chiranjeevulu

71 122

Private

BILLA DOFASALI 1

0.0004047

Alyana Appalamma
W/o Alyana Baranna

78 123

Government

CANAL

0.0226629

Government of
Odisha

79 124/2476

Private

BILLA DOFASALI 1

0.0008094

Sanapala Narayana
S/o Sanapala
Ramana

80 125

Private

BILO DOFASALI 1

0.092675

Trilangi Padmavati
W/o Trilangi
Khageswara Rao

81 126

Private

BILLA DOFASALI 1

0.0101174

Alyana Hemachalam
S/o Alvana
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| |J agannath

82

126/2724

Private

BILLA DOFASALI 1

0.0279239

Alyana Raju S/o
Alyana Gananaikulu

83

135

Private

BILO DOFASALI 1

0.0364225

Trilangi Savitri,
Trilangi
Sundaramma W/o
Trilangi Ramamurty,
Tamminana Ratnalu
w/o Tamminana
Jagannaikulu,
Kancharana
Mahalaxmi W/o
Kancharana
Jagannaikulu,
Kancharana
Manikya W/o
Kancharana
Ramarao

84

138

Private

BILO DOFASALI 1

0.0647511

Panduru Anneya S/o
Panduru
Mukhalingam
Achary

85

139

Private

BILO DOFASALI 1

0.0607042

Telukula Appana S/o
Telukula
Krishnnama

86

153

Private

BILO DOFASALI 1

0.0056657

Kancharana
Narayana S/o
Kancharana Ramana

87

154

Private

BILO DOFASALI 1

0.1529745

Tamarapalli
Lachumu S/o
Tamarapalli
Narayadu

88

161

Private

BILO DOFASALI 1

0.0631323

Alyana Jagannath
S/o Alyana
Narayana

&9

161/1

Private

BILLA DOFASALI 1

0.0910563

Janam Balakrushna
S/o Janam Adenna

90

161/2662

Private

BILLA DOFASALI 1

0.0910563

Paila Tulasidas S/o
Paila Prakash Rao

91

165

Private

BILO DOFASALI 1

0.0687981

Tarlingi Savitri,
Tarlingi
Sundaramma S/o
Tarlingi Ramamurty,
Tamminana Ratnalu
W/0 Tamminana
Joganaikulu,
Kancharana
Mahalaxmi W/o
Kancharana
Jagannaikulu,
Kancharana
Manikya W/o
Kancharana
Ramarao

92

166/1/2706

Private

BILLA DOFASALI 1

0.0004047

Korada Savitri W/o
Korada Prasad Rao

93

168

|[Private

IBILO DOFASALI1 ||

0.0404694[Killi Bhimudu, Killi |
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Krishna Rao, Killi
Malleswara Rao S/o
Killi Endu, Killi
Vasudev, Killi
Sankar Rao S/o Killi
Ramudu

94

169

Private

BILO DOFASALI 1

0.0878187

Killi Bhimudu, Killi
Krishna Rao, Killi
Malleswara Rao S/o
Killi Endu, Killi
Vasudev, Killi
Sankar Rao S/o Killi
Ramudu

95

170

Private

BILLA DOFASALI 1

0.0080939

Alyana Jagannath
S/o Alyana
Narayana

96

170/2672

Private

BILLA DOFASALI 1

0.0080939

Paila Tulasidas S/o
Paila Prakash Rao

97

171

Private

BARSHADHAR 1

0.0008094

Alyana Jagannath
S/o Alyana
Narayana

98

172

Private

PADAR 1

0.1396196

Alyana Jagannath
S/o Alyana
Narayana

99

172/2773

Private

PADAR 1

0.0404694

Alyana Madhavi
W/o Alyana Sridhar

100

172/2774

Private

PADAR 1

0.0485633

Gumpu Devananda,
Gumpu Manoj S/o
Gumpu Phalguna
Rao

101

173

Private

Gharabari

0.0339943

Gramya Gosti
Unnayana Panchyat
Raj Department

102

174

Government

NAYANAJORI

0.0339943

Government of
Odisha

103

175

Government

RASTA

0.048968

Government of
Odisha

104

176

Government

NAYANAJORI

0.01983

Government of
QOdisha

105

177

Private

BILLA DOFASALI 2

0.0076892

Burugana Daligadu
S/o Burugana
Narayadu

106

289

Private

BILO DOFASALI 1

0.0076892

Janamu Karjyianna
S/0 Janamu
Neelakantha

107

290

Private

BILO DOFASALI 1

0.072845

Alyana Saraswati
W/o Alyana
Manmadha

108

312

Private

BILO DOFASALI 1

0.034399

Alyana Dalamma
W/o Alyana
Venkatesu

109

313

Private

BILO DOFASALI 1

0.0708215

Alyana
Appalaswamy S/o
Alyana Murahari

110

314

|[Private

|IBILLA DOFASALI 1|

0.01295021[Vatikula Gunnama |
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D/o Tulugu
Simmana

111 314/1

Private

BILLA DOFASALI 1

0.0129502

Vatikula Mohanrao
S/o Vatikula
Krishnamurty

112 317

Private

BILO DOFASALI 1

0.0004047

Alyana Venkatesu
S/o Alyana Murahari

113 318

Private

BILLA DOFASALI 1

0.0036423

Alyana Sina
Chinnodu S/o
Alyana Murahari

114 323

Private

BILO DOFASALI 1

0.0137596

Ratnalu Subarna
W/o Dayanidhi
Ratnalu

115 327

Private

BILO DOFASALI 1

0.0121408

Rana Chalapati Rao,
Rana Ramudu, Rana
Kamaraju S/o Rana
Kesanna

116 328

Private

BILLA DOFASALI 1

0.0485633

Allumalu Gunamma
W/o Allumallu
Sanjeevu

117 328/1

Private

BILO DOFASALI 1

0.0485633

Allumalu Prabhalu
W/o Allumalu
Sambamurty

118 329

Private

BILO DOFASALI 1

0.1230271

Alyana Bada
Chinnodu S/o
Alyana Appana,
Alyana Bhaskar Rao
S/o Alyana
Ramakrishna,
Alyana Arudramma
W/o Alyana Kanta

119 330

Private

BILO DOFASALI 1

0.0206394

Vatikula Jagannath
alias Jagannaikulu
S/o Vatikulla
Ramanna

120 331

Private

BILO DOFASALI 1

0.0004047

utukullu Narayana
s/o utukulu Ramana

121 332

Private

BILLA DOFASALI 1

0.0004047

Utukulla Gunna S/o
Tulugu Chinamma

122 395

Private

BILO DOFASALI 1

0.0376366

Allumalu Gunamma
W/o Allumallu
Sanjeevu

123 396

Private

BILO DOFASALI 1

0.0004047

Korada Mohan Rao
S/0 Korada Simadri
Nayak

124 397

Private

BILO DOFASALI 1

0.1303116

Bongu Paramma
W/o Bongu
Narayana

125 398

Private

BILO DOFASALI 1

0.0226629

Senapati Jagannath
S/o Senapati
Narayana

126 399

Private

BILO DOFASALI 1

0.0157831

Korada Mohan S/o
Korada Simadri
Nayak

127 ll400

|[Private

IBILO DOFASALI1 ||

0.0469446||Alyana
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Mukhalingam S/o
Alyana
Appalaswamy

128

401

Private

BILO DOFASALI 1

0.0222582

Esai Vajralamma
D/o Esai
Laxminarayana

129

402

Private

BILLA DOFASALI 1

0.0004047

Surarapu Simdari
S/o Chinnavadu,
Surarapu Akkama
W/o Simadri

130

423

Private

BILO DOFASALI 1

0.0084986

Senapati Dandasi
S/o Senapati
Gurubari

131

449

Government

NADI

0.1861594

Government of
Odisha

132

458

Private

BARSHADHAR
DOFASALI 2

0.0157831

Hanumantu
Balakrishna S/o
Hanumantu
Ramachandra

133

464

Private

BARSHADHAR
DOFASALI 2

0.0105221

Janam Gopinath S/o
Janam Bairagi

134

465

Private

BARSHADHAR
DOFASALI 2

0.0178066

Janam Balakrishna,
Janam Chinababu
S/o0 Janam Achianna

135

466

Private

BARSHADHAR
DOFASALI 2

0.0178066

Janam Karianna S/o
Janam Neelakantha

136

467

Private

BARSHADHAR
DOFASALI 2

0.023877

Kamesu Trilangi S/o
Lachanna Trilangi

137

471/2569

Private

BARSHADHAR
DOFASALI 2

0.0457305

Sanapala Sankar Rao
S/o Sanapala
Joganaikulu

138

473

Private

BARSHADHAR
DOFASALI 2

0.0428976

Sanapala Dandasi,
Sanapala Chinnodu,
Sanapala Sriramulu,
Sanapala Lachanna,
Sanapala Naidu S/o
Sanapala Ramanna

139

477

Private

BAGAYAT 2

0.0149737

Alyana Gananayaka
S/o Alyana Appana

140

483/1988

Private

PADAR 1

0.0008094

Tulugu
Krishnamurty S/o
Tulugu Endu

141

484

Private

BAGAYAT 2

0.0323756

Ankadala
Chandramma,
Ankadala Lachumu,
Ankadala
Krishnamurty,
Ankdala Mukhalinga
S/o Ankadala
Gopinath

142

484/2585

Private

BAGAYAT 2

0.014569

Alyana Laxmana
Rao S/o Alyana
Lokanath

143

485/2830

Private

BAGAYAT 2

0.1295022

Killi Krishnamurty

S/o Killi Peda Endu
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144 486 Private BILLA DOFASALI 1 0.0647511|[Singipur Shyam S/o
Singipur Jagannath
145 487 Private BAGAYAT 2 0.0048563|(Tulugu Chinababu
S/o Tulugu Papanna
146 497 Private BAGAYAT 2 0.0153784|(Alyana Jagannath
S/o Alyana
Narayana
147 498 Private BARSHADHAR 0.1177661||Sanapala Appana
DOFASALI 2 S/o Sanapala Endu
148 499/2832 Private BARSHADHAR 0.0157831||Biala Narayana Rao
DOFASALI 2 S/o Biala Chinnodu
149 500 Private BARSHADHAR 0.0845811||Alyana Gavaramma
DOFASALI 2 S/o Alyana
Chinababu
150 501 Private BARSHADHAR 0.0008094||Hanumantu Ramarao
DOFASALI 2 S/o0 Hanumantu
Dasu
151 504 Government |[SARBASADHARAN 0.0299474||Government of
JOGYA Odisha
152 505 Private BARSHADHAR 0.0121408||Alyana Jagannath,
DOFASALI 2 Alyana Taudu,
Alyana Simadri S/o
Alyana Balakrishna
153 506 Private BARSHADHAR 0.0161878|({Alaya Appalaswamy
DOFASALI 2 S/o Alyana Murahari
154 508 Private BARSHADHAR 0.0149737||Alyana Sina
DOFASALI 2 Chinnodu S/o
Alyana Murahari
155 509 Private BARSHADHAR 0.0149737||Kali Adiviamma
DOFASALI 1 W/o Kali Ramulu
156 511 Private BILO DOFASALI 1 0.0445164||Kala Simmadu S/o
Kala Ramudu
157 512 Private BILO DOFASALI 1 0.0396601||{Alyana Sina
Chinnodu S/o
Alyana Murahari
158 513 Private BILO DOFASALI 1 0.0024282|[Pandaba Muktamma
W/o Pandaba
Biswanath
159 514 Private BILO DOFASALI 1 0.0327803|[Palli Chinnami w/o
Palli Bodianna
160 515 Private BILO DOFASALI 1 0.0518009||Singipur Shyam S/o
Singipur Jagannath
161 516 Private BILO DOFASALI 1 0.0424929|[Palli Chinnami w/o
Palli Bodianna
162 517/2755 Private BILLA DOFASALI 1 0.0028329|[Sanapala Sankar Rao
S/o Sanapala
Joganaikulu
163 75 Private BILO DOFASALI 1 0.0303521||Palli Chinnodu S/o
Palli Narayadu
164 77 Private PADAR 1 0.0008094|(Alyana Ramana S/o
Alyana Pedababu
165 85/2562 Private BARSHADHAR 1 0.0016188||Alyana Ramarao S/o
Alyana Lokanatham
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166 85/2646 Private BARSHADHAR 1 0.0028329(|Alyana Lingaraju
S/o Alyana Gandhi
167 96 Government ||[CANAL 0.0064751||Government of
Odisha

Total|| 6.63367099999999)| |
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